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Regarding Insurance Cover/Ex-gratia
assistance to employees in case of death
on account of Covid during course of
Covid related duties.

Government of Maharashtra
Finance Department
Govt. Resolution No: Misc. 2020/C.R. 4/Exp-9
Madam Cama Road, Hutatma Rajguru Chowk,
Mantralaya, Mumbai 400032
Dated - 29™ May, 2020

Reference:
1) Ministry of Health and Family Welfare Order dated 28.03.2020

Government Resolution:

Different categories of Government employees in various departments are getting
exposed to the Coronavirus in performance of their duties relating to survey, tracing, tracking,
prevention, testing, treatment and relief activities for Corona pandemic. State Government is
committed to the welfare of such personnel and intends to standby them in such vulnerable
situations.

2. In this regard Ministry of Health and Family Welfare, Government of India vide order
dated 28.3.2020 has provided an insurance scheme for health workers and healthcare related
staff.

3. However, besides healthcare staff a lot of other staff (District administration, Police,
Home guards, Anganwadi workers, Finance and Treasury, Food and Civil supply, Water supply
and Sanitation, Employees of various departments deputed for house to house survey work etc.)
have also been involved in Covid related duties. Therefore, with a view to supporting such
personnel in their active line of duty in fighting Covid-19 pandemic and to stand by their families
in the event of their unfortunate loss of life, the State Government has taken the following
decisions.

A. The government will provide a comprehensive personal accident cover of Rs 50 lakhs to
all employees who are on active duty relating to survey, tracing, tracking, testing,
prevention, treatment and relief activities for Covid pandemic. The modalities in this
regard are being worked out with insurance companies.

B. Till the time such package is worked out and the insurance scheme comes into force, as
an interim measure, all cases of deaths of the employees on duties (survey, tracing,
tracking, prevention, testing, treatment, relief activities etc.), on account of Covid, will be
covered through an ex-gratia assistance of Rs 50 lakhs subject to following conditions:

a. The employee should have been on duty within the 14-day period preceding
his/her hospitalization or death. The verification/certification in this regard would
be done by District Magistrates or any other designated Head of Departments etc.



Government Resolution No.: Misc. 2020/C.R. 4/Exp-9

b. The medical certification that death is related to Covid-19, would be done on the
basis of report of Government/Municipal/ICMR notified Private  Hospital
/Laboratory.

c. Employees would include all contractual/outsourced/daily wages/ad-hoc/
honorarium-based staff also.

d. The budget heads in this regard would be notified by the concerned departments

e. Similar ex-gratia assistance scheme will also be implemented by all Local Bodies
and State Govt. Public Undertakings.

C. Provisions of A) and B) will not be applicable to the employees who have been covered
under GOI scheme dated 28.3.2020 (Ref. 1) or any other category of employees included
by amending that scheme.

4. These orders will be applicable till 30™ September 2020.

5. This Government resolution of Maharashtra Government is available at the website
www.maharashtra.gov.in. Reference no. for this is 202005291511413805. This order has been
signed digitally.

By order and in the name of the Governor of Maharashtra.

Manoj
Saunik

(MANOJ SAUNIK)
ADDITIONAL CHIEF SECRETRAY (Finance)
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